
05.01.2018               J-1        PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

1. W.P.(C) 10498/2015 KUSH KALRA      CHARU WALI KHANNA,DHARMENDRA SINGH
   CM APPL.44852/2016 VS UNION OF INDIA & ANR      AMIT MAHAJAN,SANYA PANJWANI

     KUNAL DUTT

2. W.P.(C) 3319/2017 SUDHIR VOHRA AMIT BHAGAT, SONALI CHOPRA
VS. THE UNION OF INDIA & ORS HETU ARORA SETHI, R.K. SINGH,

D. VERMA
     

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRL.A.895/2017 BHUPENDER@ JOKHAR        PRADEEP KUMAR ARYA,ANKIT LOHAN
VS STATE GOVT OF NCT OF DELHI RAJ KARAN SHARMA,RADHIKA KOLLURU

2. CRL.A.565/2013 MOHD.MOHSIN NEERAJ BHARDWAJ,RADHIKA KOLLURU
VS STATE

3. CRL.A.362/2016 VIPIN KUMAR SALUJA AZHAR QAYUM, NARENDER KUMAR
VS STATE KUSUM DHALLA



05.01.2018               J-2        PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO.8     
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M.

1. W.P.(C) 3810/2016 SUNIL KUMAR   ANKUR CHHIBBER,AMRIT PAL SINGH
VS UNION OF INDIA & ORS

2. W.P.(C)2871/2016 MITRU SINGH   ANKUR CHHIBBER, NAWAL KISHORE JHA
VS UNION OF INDIA & ORS

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M.

1.CRL.APPL. 1074/2016 RUBY BEGUM ALIAS RINA SAMINA     JOGINDER TULI,ASHU K.SHARMA
VS STATE (NCT) OF DELHI     JOSHINI TULI, OSHIN BELOVE

    RAVI NAYAK

2.CRL.APPL. 1132/2016 RAKESH MEHRA ALIAS NANDU     S.K.SETHI, RAVI NAYAK
VS STATE
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COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1. RSA 308/2016 M/S INNOVATIVE CO-OPERATIVE V.K.KHANNA, PUNEET YADAV
   CM NO.38046/2016 URBAN BANK LTD 

VS BABITA AGGARWAL

2. RSA 306/2016 M/S INNOVATIVE CO-OPERATIVE V.K.KHANNA, PUNEET YADAV
   CM NO.38034/2016 URBAN BANK LTD

VS PUSHPA AGGARWAL

3. RSA 307/2016 M/S INNOVATIVE CO-OPERATIVE V.K.KHANNA, PUNEET YADAV
   CM NO. 38038/2016 URBAN BANK LTD

VS ANKUR AGGARWAL

4. FAO 274/2015 FAKKAR MOHAMMED D.SABHARWAL, A.S.DATEER
VS UNION OF INDIA
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